HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR
(Chief Justice's Secretariat)

R Rhdkkk

To
The Pr. District & Sessions Judge,
Alb
No. €9 /&(7 Dated; 22~ 09’2@:’6

Subject: - Seniority of Class-IV employees.

Sir/fMadam,

On the subject cited above, | am desired to request you to send copy
of the seniority list of Class-IV employees of your District as per enclosed
Proforma to this Secretariat positively within three days on return Fax
0194- 2506640.

The matter be treated as most urgent.
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Jaint Registrar
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